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he hone Me er  o osite reerred 
to sea an and asked what will ha-
en i a cooerative society urchased 
a vessel. 

MR. ARMAN  think y -would 
like to continue to orrow. 

S R MAN RANAN  B A A 
es. 

MR ARMAN  ou ay con-. 
tiuuetoorro . he ouse will n  
take u the hal-an-hour discussion. 

1.30 rs. 

A -AN - R DS SS N 

N  MBNA N ARR R 

 A AB B A PA  

MR.  ARMAN he ouse will 
now take uP the al-an- our Dis-
cussion. 

S R BAP SA B PAR AR 
(Ratnagiri) Mr. hair an, this al .. 
an- our Discussion Briles ro the 
rely given to Starred uestion No. 
9 on 0th August 1981. he uestion 
reads  

l (a) is it a act that a co ina-
tion carrier allahhai Patel go-
ing to aan ro isakaatna, 
--was looted y irates when it was 
assing through the Phili channel, 
o Singaore 

() i so, the details  thereo 
and 

(c) action taken y overn ent 
in the atter , 

he rely was given y way o  a 
state ent, which was laid on the 
ale o the ouse.  As the uestion 
was not reached, no su le entaries 
could e askd at that articular 
tie. 

his state ent, inter alia, entions 
any thingS which  ind so ething 
like a cock and ull story. he tate-
ent says  

 .... a ro ery took lace on the 
v Ssel while she was transisting 

( A Dis.) 

aout 9--10 iles away ro Singa-
ore Port through Phili hannely 
Singaore Straits on 1--81 at 
1.30 hrs Singaore tie. he acts 
o the caSe are that three ar ed 
ro ers oarded the vessel  using 
lines with hooks while she wa 
steaing at ull seed. hey cae 
un.noticed straight on the atains 
Deck and entered ,the atains 
cain. hey de anded the keys 
o the sae and, on not inding , the 
sae, they took o t.e  

ro the Masters wie and ,tansac- . 
ked. the cain cu oard or roohey 4 
and valua-les. hey were ,ar ed 

with long knives anu sa ura., hey 
took all the ersonal currency o 
the Master. 

eaving the details .the urther state-
n  is still ore n t n t  

he loss in ndian ruees cur-
rency on account o the eiltire ro-
erty taken away y ro ers is 
esti ated at aout Rs. i, -. -
ediately on their a n  hi. cain, 
the hie icer inor ed the Mas-
ter on the Bridge- Ater taking 
necessary recautions, . a thorough 
search was ade ut n one . was 
ound.   

his is what surrises e ore.  e, 
hon. M ers  o Parlia ent .. are ask-
ed to elieve that when the hi was 
steaing at ull seed o the Singa-
ore rt at 1.30 hours, these ro-
ers ca -we do not know whether 
they ca e y oats or they cae 
swi ing-they oarded the shi, 
not only that, they were not os-
tructed, they had ull access to the 
atains cain. they went there, 

t  ransacked the cain cu oard, 
looted the lace, took soe orna n 
and soe gold and soe n , 

and they vanished, 

hen   read this articular state-
ent,  thought  was reading storieS 
r  the Araian Nights. lti ately, 
when  read the story aout this 
an n ,  thought that this is the 



433 ooting o o i-B ADRA 9, 1903 (SA A) 
al1ahhai Patel 

ttioA arrier 434 
( A D.) 

story o the invisile an.  we 
were to eliwe the story. as stated 
y the han. Minister, there is no dout 
that these irates or ro ers are very 
co etent, and we need such eole 
in our de,ence orces in case o war. 
 would reuest the han. Mini, ter to 
reco end these eole to (he De-
ence Minister so that we can utilie 
the in ti es o war. n y resect-
ul su ission, it is very diicult to 
elieve this story. 

n view o the answer which has 
een given, so e art o which  have 
read,  would like to ask so e ues-
tions to the han. Minister. he irst 
uestion is whether these three irates 
a roached this articular shi, al-
lathai Patel y oat, whether they 
cae swi ing and, i they (arne 
swi ing- elieve the han. Minis-
ter ay not say so, ecause when the 
shi was sailing at ull seed. it is 
not ossile or the ro ers to co e 
swi ing,  keeing ace with that 
seed-ro which side they caine. 

Second.1y,  do not know how any 
ti es the hone Minister has travelled 

 y shi. ut it is co on knowledge 
that when the shi is sailing at un 
stea and when it reaks through 
wat , it is not ossile or anyone 
to cli  iro the ack side, where 
there is the roellor it is Rlso not 
ossile ro the ront side when 
it is seeding, ecause when it is 

a n  water at ull seed, waves 
are created and anyone who tries to ,. 
go swi ng near the shi is thrown 
100 et away ro that articula 
shi. 

So  would like to know a to how 
these eole a roached and how did 
they oard this articular shi and 
whether the inuiries to which we 
have re rred to have revealed as to 
how they oarded this articular shi. 
ne ore state ent has een ade 
aout usini lines with hooks.   a 
n1t in a osition to ollow what ex- , 
actly the hone Minister e-ans y this. 

 nlesl Pi a rPe And they 
ut that rPe into the hooks ... 

 MNS R  S PPN 
AND RANSP R (S R R N-
DRA PA ) hat is called roe. 

S R BAP SA B PAR AR 
hat is exactly what  say. hey 
carried a ro  aDd oved through 
the roe and the ai was so  nice 
that the roe exactly itted into the 
hook. hen the .hi was steaing 
in ull se d, t  that roe, e are 
told, they oarded this articular shi. 

Another thing which  wouid like 
to know as ar  y little know .. 
ledge goes ,is that a watch is ket 
in the shi and under the state o 
shi ing, watch they ust kee.   
understand the incident took lace 
at 9.30. t is not known t  any 
watch was ket on the atains 
cain, and  elieve that the atains 
cain is on the to ust near the 
ridge andit was i ossile that any 
one can reach the atains cain 
without eing noticed ecause  have 
suggested in y stat 1llent that this 
is not a case  ro ery as it is, ut 
it is a stage- anaged ro ery ro-
aly co itted y the crew the-

 to loot the oney  o the or-
oration ecause urther we ind that 
all these ersons assed ro ( ne 
storey to the other and reached u 
to the hie icers cain, there they 
ro ed his wie ,and there were three 
ersons, the hie icer,  hs  wie 
and one ore erson and there are 
three ro ers and when t  ro ery 
was taking lace ust near the ridge 
o the shi and in the ata.19)s ctin 
and the hie icers cain all the 
crel-had 110 kne. wtedge .. t. 

Sir, you ay e having an idea that 
there is an alar ell in the a-
tains cain and in the cain o the 
hie  icer.  hese  eole, leave 
aside any rotests, did not think it 
wise to ring this articular alar ell. 

Sir, last u not the least,  do not 
know as to how did these gentle en 
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vanish and what did they ro 
hey ro ed the currency notes and 
with the currency notes they u
ed into the ocean. e are led to 
elieve that they are invisile en 
or they u ed into the ocean at 
idnight and they got this a ount 
o Rs. 1,000-. hey u ed into 
the sea. t is strange,  a unale to 
elieve this,  a unale to gul the 
story, hereore, the circustances, 
in y resectul su ission, orcd 
e to conclude that his ust have 
een sta.ge- anaged. hat is the 
aount that is usually ket with the 
atain, which the Shi ing oro
ration gives ith who are the 
keys and what is the assu tion  
that is the case with the Shi ing 
ororation o ndia which is a ov
ern ent concern, it is very easy to 
loot the entire oney or the entire 
roerty which is entrusted with the 
atain o the shi i no roer 
watch is ket. urther, it is en
tioned that i ediately ater the 
incident, soe essage was sent to 
Singaore olice. May  now  he 
text o the essage hat was the 
i ediate disclosure our answer 
also entions hat so e essage was 
sent to the Bo ay oice o the 
Shi ing ororation. hat is the 
tet o this essage nd ro 1th 
o une till this day, what is the 
inuiry ade As  said, the cir
custances how that the incident 
ust have taken lace as is narrated 
here and the incident ust e a ake 
one and the crew and oicers ust 
have a hand in it. hey inuiry y 
the Shi ing ororations  oicers 
itsel is nt suicient. t would e 
necessary that investigation e ade 
y a high owr co ittee, a Par
lia entary o ittee, assisted  and 
aidd y the Director  eneral o 
Shi ing. hen alone he truth would 
co e out.  would,  thereore, re
uest the hon. Minister to rely to 
the uestions which  have raised or 
his consideration. hank rou. 

 MNS R  SDPPN 
AND RANSP R (S R R N

DRA PA )  on. Parlekar is one 

o our senior and exerienced Me
ers o this ouse.  a very sorry 
that he attriutd otives to the oi
ces and the crew o the Shi ing 
ororation o ndia on the shi 
where, unortunately, the ro ery 
took lace. nortunately, on that 
day, the uestion could not reach. 
therwise, oth the Me er who has 
ut the uestion and also el 
would have ad an a le o otunity 
to rely to all the uestions ut y 
the hon. Me er Shri Parulekar and 
other hon. Me ers also. 

n rely to the Starred uestio 
No. 9,  laced on the ale o the 
ouse a State ent. he hon. Me
er Shri arulekar ay e in os . 
session o that state ent. But  do 
not think the other hon. Me ers 
who are resent here, they are in os
session o the state ent that  had 
laid on the tale o the Saha on . 
that day. hereore, or the eneit 
o those hon. Me ers wno have not 
read the state ent,  want to give 
in rie he acts regarding ro ery 
on that day. 

According to the inor ation re
ceived ro the Shi ing ororation. 
o ndia, a ro ery took lace on the 
vessel while she was transiting aout 
9-10 iles away ro Sigaore Port
through Phili hannel, Singaore
straits on 1--1981  at 1.30 hrs. 
Singaore ti e.

rhe acts o the case are that three 
ar ed ro ers oarded the vessel 
using lines with hooks while she was 
steaing at ull seed. hey ca e 
un-noticed straight on the atains 
Deck and entered the atains cain. 
hey de andd the keys o the sae 
and, on not inding the sa e, e. -
took o the ewellery ro the Mas
ters wie and ransacked the cain 
cu oard or oney and valuales. 
hey were ar ed with long knives 
and sa urals. hey took all the er
sonal currency o the Master. 

ut o these three ro ers one 
o the ro ers was standin1 in te 
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Maters ain Roo and the other  S R BAP SA B P R AR 
two ro ers went to the hie .- And vanished. 
cers cain where the hie icer, 
his wie and the hie Steward were 
sitting. hey threatened the and 
took o the wedding ring and wrist 
watch r  the hie icers wie. 
hey ransacked their cu oards and 
took all their ersonal cash. 

he ollowing ites 
away y the ro ers 

were taken 

(A)oldewellery .

(B) ne rst watch

() rrency  .S. Dollars .

.Dinar

D.Mars

D. uilders

ndian Ruees 

(A)old Ring

(B)Seiko r rist atch

40 s. 

0 

30 

10 

310 

00 

10 s. 

() rrency .S. Dollars . 0 

ndin Ruees . 0 

hese are the articles which have 
een ro ed y the ro ers. Accord
ing to the esti ate in ndian cur
rency the sti atd cst o hee 
articles whih have een ro ed is 
Rs. 1,000-. ediately ater that 
they searched on the Board and i
diately ater that the Master o 

the shi reorted to our Agent in 
Singaore and also he reorted to 
the Shi ing ororation o ndia 
ice. ur agent in Singaore in 
turn contacted the Ministry o o e 
air s in Singaore and also the 
arine olice. e trid his est. 
his is the osition. 

Now, the hon. Me er eels that 
it is a cock and ull story. e wan
ted to know how thee ro ers ar
ded the shi .. 

B R R DRA  PA   a 
coing to that. 

hen we received this inoration, 
we ro the inistry have already 
asked the Shi ing ororation o 
ndia to investgate into the whole 
attr and ake a detaild reort 
to the overn ent. So ar as these 
atter are concernd, it is or the 
Shi ing ororation o ndia to in
vstigate and then su it a reort 
to the oveent.  Ater getting 
the reot,  would have no hesita
tion in aking availale a coy o 
the reort i the hon. Me er wants. 
 will have no hesitation in laeing a 
coy o the reort on the ale o 
the ouse ecause we do not wait 
to su ress anthing. But  was ver 
uch ained when the hon. Me er 
said that this is a cock and ull story, 
that this was connived at and that 
this was consired with y the oi
cers in order to isa roriate the 
oney o the Shi ing ororation 
o ndia. 

According to the rule and regula
tions o the Shi ig ororation o 
ndia, the Master  the shi is er
itted to carry only Rs. 00-to eet 
erg cy exenditure while he is 
on he voyage. So, he as having 
only  00-. hatever  the ro
erty is lost, it is not the ro ly 
o the Shi ing ororation o ndia. 
t is the roerty o the atains 
wie it is the roerty o the hie 
cers wie. t is the ersonal ro
erty  these two o cers. t is not 
the ro rty o the Shi ing or
oration o ndia. So, when the Shi
ing ororation o ndia ha not 
suered any lss,  do not now 
how the hon. Me er is i agining 
that this has een done only to i -
a roriate the unds o the Si
ing ororation o ndia. here is 
the uestion o isa roriating he 
unds the Shi ing 
ndia he atain o the shi was 
carrying only Rs 00 - ou know 
that the Shi ing ororation ot 
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ndia have got their oices all over 
the world.  herever the shis o 
the Shi ing orora tion o ndia 
go, the reresentatives o the Shi-
ing ororation o ndia are there. 
hen the atain o the shi elong-
ing to the Shi ing ororation o 
ndia reuires anything, he will  

the agent to su ly all the aterial 
and he will ask the agent to  give 
whatever he needs.  hereore, he 
need not carry anything with hi. 
hereore,  a very sorry when 

the hon. Me er says that this is a 
cock and ull story, that this has 
een connived at and that there a a 
consiracy in order to isa roriate 
the a ount o the Shi ini oro-
ration o ndia.   

 ay tell or the inor ation o 
the hon. Me er that, ater this 
ro ery took lace. the shi irst 
went to okyo, to aan, and ro 
there, the shi went to SA. t is 
still in SA. he oicers are draw-
ing a salary o Rs. 000 to Rs. ,8000 
er onth.   want to know ro 
the hon.  Me er  ill an oicer 
who is drawing a salary o Rs.  

to Rs. 8000 er onth stoo down 
to the level o stage anaging  a 
consiracy or a dra a in order to 
isa roriate only Rs. 00-which 
the atain o the shi was carrying 
with hisel ven that oney 
was not looted. ven that oney 
was not isa roriated. ven that 
oney was not 10st y the ata1n 
 the shi. he a ount that was 
lost, the ewellery that was lost, it 
was the ersonal roerty o the 
catains wie, it was the ersonal 
roerty o the hie  icer and 
his wie and, there is no uestion o 
co ensating it.  e are not co-
Pensating, nor have they asked or 
any co ensation. here is no ues-
tion  giving co ensation at all. 

Now the uestion  arises hat 
Rction was taken here is no ues-
tion o taking any legal action e-
a  this ro ery took lace when 

the shi was sailini on the high sea. 
(nterrutions) . 

t was sailing in international 
waters. So when the shi was sail-
ing in international waters, then, 
where is the uestion o taking ac-
tion  against  who  he cul-
rits were not a rehended. hey 
disa eared. hen they disa ear-
ed, there is no uestion o taking 
action. Against who they take ac-
tion 

MR.  ARMAN ow they oar-
ded  

S R R NDRA PA   a 
coing to that. e can only re-
su e ecause noody has seen how 
they oarded.  Noody knowi, even 
the on. Me er airees with e, 
that noody know. how they lhave 
oarded. he on. Me ers re-
su tion is that they ight have coe 
y swi ing. t is i o ile to 

 co e y swi ing ecaue the shi 
cruises at the seed o 1 nautical 
iles er hour.   think, according 
to   assessent, acco,rdin to y 
guess, they i.ght have co e y a 
seeding oat.  ou know the seed-
ing oat has got, the oat they ca e 
y, a seed o 1 to 0 nautical iles. 
hey ight have coe y seeding 
oat and their odus oerandi, ac-
cording to e it sees, ecause   
have to receive a reort and then 
only will  e in a osition to give 
details to whatever the on. Me er 
has asked and is going to ask. But, 
according to ur assessent, the o-
dus oerandi nor ally is that they 
coe alongside on to the shis rail-
ings and they throw a roe with ie 
hook, line with the hook eans they 
throw a roe with a hook, attach it to 
the shis railings, this hook gets tag-
ged on to the railing and one o the 
ersons can cli  to the shi using 
the roe and ater going on oard 
the other collagues in the oat will 
throw another roe to hi which he 
ties u to the railing o the shi. 
ith the hel o this roe, the other 
e ers cli  the shi. keeing one 
or two to stay ack in the oat. 
his is the odtt oerandi. 
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 a r uiag iia ecause when 
the ro ers let the cain, when they 
let and then disal)eared, ater ten 
inuts these oicer, ca e out and 
then they rai1d a hue and cry, they 
shouted and they collected al the 
crew. hey searched e shi and 
when they searchd the shi, they 
saw a roe which was tied to the rail 
ings and it was trailing in the waters. 
So, the resu tion is that they 
ight have co e y oat and they 
ight have used the roe in order 
to oard the shi and ater loting 
the roerty. again  the sa e roe 
they ight have one into the oat. 

- t is ossile ecause the seea o
the shi is  nautical iles and the
seed ot the oat is  to  nauti
cal iles and  agree with the on.
Me er that they were all roes
sionals. t is not ssile or ordi
nary irate to do this o. hey
ust e roessionals and  a told,
according to the reort that we have
received, that they were not wear
ing any shirt or anthing.  hey
were only wearing hal-ant, that
was also coloured ant and their ody
was ully oiled. So they cae and
only three eole had co e. Now
the uestion is why did th-ey not
revent the. hy they did not as
truct But they had co e with all
ars, with ig knives and with 

which are used at the ti e o
ro ery. hen they cae with these
ars, thrashed and threatened our ol
cers our oicers naturally had to kee
uiet. nly when they let, they ca e
out and shouted, collec.ed the eole
and searched the whole. shi ut tey
could not ind the, as y that ti e
they had disa eared ...

S R S N  A RA  ( alcutta 
North ast) hat aout watch Do 
the shis not kee a watch 

S R NDRA PA   agree 
with the hon , Me er  n every 
shi there is watch a . 

M.  A N ou lease con
clue y  .. 

R NDRA  PA   do not 
know whetier it is ossile ecaue he 
has raisd ,o any onts.   do noi 
answer  all the oint rai . y the hon. 
Me er, then they ay eel that 
whatever  have not answered ay 
e correct. 

  (n( l) 

  ( a t   

l 

S R R NDRA PA   said 
that he watch an in the shi is gene
rally osted in the ront art ot the 
shi to look ater any a roacning 
shi. But it a  to e that these 
ro ers have oarded the shi ro the 
rear side and not ro the ront 
side .... 

S R BAP SA B PAR AR 
ven the oat coit could not e
seen y the watch an 

S R R NDRA PA   coe 
to that oint alo. . .. 

MR. ARMAN  hink the reot 
has not co e to you. 

S R R NDRA PA  hat is 
all right. But whatever inor ation  
have got,  can give that inor ation. 

Perhas Mr. 
lekar goes in to the seas so eti es. 

BAP SA B PAR A  
 always go, Sir. 

S B R NDRA PA  he hon. 
Me er askd the uestion how these 
ro ers coud go straight to the a
tains cain unnoticed.  want to in
or the hon. Me er the rocedure 
and alio the ractice hich 1s that 
ater sunset, only ive navigational 
lights are reuird to oe-switchd on 
as er international regulations or 
revention o collisin at sea and all 
other lights are switched o. Durig 
night ti e there is co lete darkness 
on the shi excet ive lights. here
ore, there was co lete darkness 
that day. he si is an air-conditio. 
ed shi. en  the air-condition ng 
lant is running there is a susantial 
a ount ot note wich ke it dii
clt or any eron o ni in the da-
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rness areoot to e oserved. here 

ore, it is not correct to say, how could 
they co e  unnoticed. hat is how 
they have co e an. they went straight 
to the atains cain. 

MR. ARMAN  hoe you have 
relied to all the oints. 

S R  R NDRA  PA1 No, 
Sir .... 

Now, coing to the last oint, the 
hon. Me er suggests that we should 
a oint a high-ower co ittee and, 
i ossile, a co ittee o the Parlia 
ent.  do not know what urose 1s 
going to e served y a ointing such 
a high ower co itte. Because, 
here, the roerty was lost y the oi
cer. t was not the roerty o the 
Shi ing ororation o dia. 

18 hs. 

S R BAP SA AB PAR .AR 
t is not a uestion o oney. ou are 
reeatedly saying this.  a very 

sorry. hat is the odus erandi o 
this that is i ortant. 

MR. ARMAN et hi conclude. 

S R R NDRA PA  he hon. 
Me er has ade a charge that it is 
a aked story anaged y the crew 
e ers o the Shi ing ororation 
o ndia. his is the charge you ade. 
hat is why  say whee is the ue
tion o isa roriation o unds. 

S R BAP SA B PAR AR 
 did say that. hat  said was that 
i thl story o oading the shi ad 
then vanishing is an 1 ossiility, then 
so eody on oard ust  have done 
this. hat is he logical inerence that 
can e drawn. ou are not consider
ing this as ct ut you ae diveting 
ro that. ou are taking ie iddle 
ath. 

..  ARMAN ou will kindly 
conclude. 

S R R NDRA A   Sir,  
want to assue the hon. Me er that 
we are   cting a  detail. reorl 

Da.) 

ro the Shi ing ororation o n
dia. Ater getting a detailed reot, 
i he wants,  shall ake availale a 
coy o that reort to hi . r, i you 
so desire,  a reared to lace a 
coy o that reort on the tale o the 
ouse.  want to say that in the istory 
o the Shi ing ororation o ndia, 
this is the irst ro ery on a shi on 
high sea that has taken lace. No such 
incident was rought to our notice so 
ar in the history o the Shi ing or
oration o ndia. So,  there is no 
uestion o any cock and ull story 
eing uilt u or any concocted stoy 
eing ut u in this case. Noody is 
interested as it is the roety o these 
oicers which has en lost. 

MR. ARMAN Raesh u ar 
Sing Please e rie . indly ur your 
uestions. 
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hri Ra avatar 
,hastri--not here. Shri aola Mish
ra Madhukar-not here. Now, the .dn
ister.  you want  add anything 
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MR. ARMAN he iouse stands 

ado.ned till 11 clct on uesday, 

the 1st ete er, 1981. 

18.0 hs. 

he ok Saha then adourned 

leven o the clock on uesday, Se

te er 1, 1981Bhadra 10, 1903 (Saka),


